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Central Administrative Tribunal ~ Princ ipal Bench 

Original Application No.3000 of Z003 

New Delhi , this the 12th day of December ,Z 00 3 

Hon ' ble Mr.Justice V.S.Aggarwal,Chairman 
Hon ' ble Mr.S.A. Singh , Member(A) 

Ranjna 
W/o Shri K.P. Bhatnagar , 
690 E, Kabool Nagar , 
Shahdara,Delhi 

(By Advocate: Ms.S . Janani) 

Ver s us 

1. The Commandant, 
C.V.D. , 
Del h :i. ea n t t. 1 0 

2. Director General of Ordnance Se~vices, 
(0S-8C)(ii) 
Mas ter General of the Ordnance Branch , 
Sen21 Bhawan , 
Army Headquarter s, DHQPO . 
New Delhi -· 1 1 

3. The Secretary 
Mini s try of Defe nce , 
South Block , 

Applicant 

New Delh i Respondents 

Q .. J~ ...... P ....... J.; ........ R..t.Q.R6l ... ) . 

. ~.Y. ...... J..Y..$. . .ti .. 9.~ ....... \r~_s. .. !. ........ ~.Q.Q.9.I .. ~9..l .. s ... C..!J .. 9..l .. r.m.~ .. n 

Learned counsel for the applicant states that 

inadvertently paragraph 8 (a) has bee n typed in th e relief 

c laus e. She does not press for th e r elief c laimed ther ein. 

Qua tha t, the petition i s di s mi sse d. 

..., 
L • The only prayer made i s t o i ss ue a n appropri ate 

dir ection t o the re sponde nts to allow th e applicant to 

ca rry forward the previous high er pay drawn by he r at the 

t ime of being dec lar e d s urplus with effect from the date of 

her abso rption on the lower post . In s uppor t of t he 

a rgume nt, reliance i s being placed on a deci s i on of thi s 
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Tribunal in the case of Smt.Kus um Sharma vs. The 

Commandant , Delhi Cantt. and or~ s . (O.A. 200/2001) decidc-:'!d 

on 1'+.12 .20 01 . The applicant ha s already s ubmitted a 

represen tation in this regard dated 17.5.2003. 

3. Keeping in view the sa id fact ~ it is direc ted 

that respondent no .Z would consider the 

c laim/representation of the applicant and pass a s peaking 

order preferably within s ix month s of the receipt of the 

certif ied copy of the present order and communicate it to 

the appli cant. O. A. is di s pose d of. 

) ( v.s. Aggarwal ) 
Chai rman . 




